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to Questions 50

Locations and ap, roxirr ate cost of sub-ways construcied by the N D.V...C

{. Paba Kharak Singh Marg nesr Rar Manohar Lohia Hospital. Bs

I

Maodic Maryg near Birta Mandir

3. Ashindo Marg nzar TNA Markes

4. Ashok Road near Gurdwara Bang'a Sahib
5. B.K.5. Marg

6. Janpaia

7. Sausad Marg

R, K.G Marg

9 Hanumau Mandir sub-way . .
i6. Pandit Pant Marg . . . +

Il. EK.G. Marg Oppossite H.T, House .

. 38 lacs
Rz, 50 lacy
s, 72 lacs
. 75 lucs
Rs. 2 croves
Ps3. 2 croves
Rs 1.50 crores

R4, 1.%0 crores

. 1.40 croves

. . Rs, 90 facs

Rs. 1.0 crore

Locations and ajproximate cost of sub-ways constructed by M.C.D. * -

1. Sub-way on LI. Wehru Margin front of Lok MNavak Jai Prakash

Hospital, . . : .

2. Sab-way near Chailarpor temple .

1. Sub-way o1 Lal Bahadur Shashtri Marg.

. Cost of construction
not known as this
was coustructed more

than 2 yzars back.

Rs. 56.50 lacs.
Rs. 44 08 lacs.

Conversion of Agriculture land for
aquaculture in Andhra Pradesh

*254. SHRI G. FRATHAP
REDDY:

DR. SHRIKANT RAMCHAN-
DRA JICHKAR:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether it is a fact that large amount
of agriculture land is being converted into
land for aquaculture in the coasral areas of
Andhra Pra desh due to which the production
of paddy has declined in the State;

(b) whether it has created an imbalance in
the agricultural crop pattern in this State; ar.d

(c) what corrective action is being taken by
Government to stop this switch-Over?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY RESOURCES WITH
ADDITIONAL CHARGE OF THE
MINISTER OF STATE IN THE MINISTRY
OF AGRICULTURE (SHRI S. KRISHNA
KUMAR): (a) The State Government have
reported that the extent of conversion of pad-
dy fields into fish ponds is very negligible.
Hence the decline in paddy production cannot
be mainly attribu. ted to conversion of paddy
lands for aquaculture.

(b) No, Sir.
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(c) The State Government has
constituted a  Committee under the
Chairmanship of Commissioner, Land
Revenue, for studying the issue.

Distribution of Fertilizers in Assam

"255. SHRIMATI BASANTI SARMA:
Will the Minister of AGRICULTURE be
pleased to state;

(a) the quantity of Urea and Phosphatic
fertilizers distributed among the small and
marginal farmers in Assam in each of the last
two years;

(b) the number of farmers benefit, ed in
the State, district-wise;

(e) whether Government have received

complaints regarding irregularities in
distribution of fertilizers in the State; and

(d) if so. the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) The scheme for
distribution of Urea, Phosphatic Fertilizers,
etc. to small End marginal farmers was taken
up in 1992-93. The State Government of
Assam did not implement the scheme,

(b) Does not arise.

(¢) and (d) No complaints have been
received, regarding irregularities in the
distribution of fertilisers in the State.
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Multilingual joint Entrance Examination
to HTs

*257. SHRIMATI CHANDRIKA
ABHINANDAN JAIN- Will the Minister of
HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) whether  Government's .itcen-tion
has been drawn to the new.) :tem



